
An Act further to  amendithe Indian Tea Control Aot, 1938. 
BE it enacted by Parliament as  follows:- 

1. Short title.-This Act may be caUed the Indian Tee Conkad 
(Amondu,ont) Act, 1952. 

2. An~endment, of section 3, Act VIII  of 1938.-Jn section 3 of b e  
Iydian Tea Control Act, 1988 (hereinafter referred to as the principal Aot), 
for sub-section (z), the tollowing sub-sect~on shall be substituted, namely :- 

"(3) Members nominated or elected under sub-section (1) s h d  
hold oftice for such period as may be prescnbed." 

3. Amendment of sectlon 10, Act VIII  of 1938.-In seatian 10 of fhr 
principal Act, 1u clause (h) ,  aiter the word 'regulating' the words 'the 
tarm of obce oi uomlua&ed or elected members of the Conlmlttee aad' 
entill be mserted. 

4. Substitution of new section for section 26, Act VII I  of 1988.-Fw 
sectiolz 26 of the prillmptil Act, the following section shd l  be substituted, 
namely : - 

"26. Method of cont~ol of  sxtawion of tea, cultivation.-(1) So 
long as this Act remains in force, no one shall p lmt  tea in any l d  
which was not plant,ed with tea on the 31et day of March, 1960, u n l w  
permission has been granted to him in writing by or on behalf of ths 
Committee, and such permission wzu in force on the &te aforeseid 
was granted after that d ~ t e .  

(2) The provisions of sub-section ( I )  shall also apply to the re- 
placing of tea areas by planting tea on area not planted with tea to 
the same extent but not e x o d i n g  two per cent. in e&& year of the 
to td  permissible acreage of the tee estate as on the 31sb day of Maroh, 
1950, subject to such replacements being accompmibd by simultaneous 
uprooting of the tea bushes in the area so replaced. 

(3) Nothing in this section Shall prohibit or be deemed to prohibib 
the intilling or supp~yillg of vacanoies on land planted with fes on tQe 
81sk day of March, 1950, or the replanting 08 tea upon- 

(i) lend planted with ten on the 81st day of Marah, 1960, - 
which the original bushes htve been uprooted, or 

(ii) land planted with tee on the 31st day of Mar&, 1948, fm 
whioh the original bushes have been uprooid." 

Price anna 1 or l fd.  


